
                                   
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 
BENCH AT CHENNAI 

 
ORIGINAL APPLICATION No. 227 of 2021 

IN THE MATTER OF 

 
BATTU SATISH REDDY 
H.No. 5-55, Pittavani Palem, Kalapaka 

Pedgantyada, Visakhapatnam District 
Andhra Pradesh-530031 

Mobile No. 9666391895 
Mail id: advsravan@gmail.com                             …………… Applicant 
 

Versus 
 

NATIONAL THERMAL POWER CORPORATION LTD SIMHADRI PLANT 
Rep by its Plant In-charge Near Pittavani Palem Village 
Simhadri Post 531020 

Vishakapatnam, Andhra Pradesh  
& 5 Others                                                     ……………..  Respondents 

 

 
 

LETTER FILED BY THE 5TH RESPONDENT APPCB 

 
DATE-19-12-2022 

 
 
 
 

 
 

 
 
 

 
 
 

                                          
 

 
 
 

 
 

 
 

                           M/s MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai – 600 094.  

Mobile: 98407 98460 / 63831 21322, Email: reddymadhuri09@gmail.com 

COUNSEL FOR 5TH Respondent APPCB 

REPORT

02-02-2023
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Item No.10:- 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
(Through Video Conference)  

 
Original Application No.227 of 2021 (SZ) & 

I.A. No.85 of 2022 (SZ) 
 
IN THE MATTER OF: 
 
 
Battu Satish Reddy 
Andhra Pradesh. 

…Applicant(s) 
       

With 
 

National Thermal Power Corporation Limited 
Simhadri Plant, Andhra Pradesh and Ors. 

      ... Respondent(s)  
  

Date of hearing: 19.12.2022.  
 
 
CORAM:    

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER     

                                                     
For Applicant(s):    Mr. Sravan Kumar. 
 
For Respondent(s):  Mr. AL. Somayaji, Senior Advocate   

For M/s. King & Partridge for R1. 
Mr. G.M. Syed Nurullah Sheriff for R2. 
Mrs. Madhuri Donti Reddy for R3, R5 & R6. 
M/s. N. Nathami for R4. 

 

 

 

11

Annexure-I



 

Page 2 of 2 
 

O R D E R 

 

1. The Andhra Pradesh Pollution Control Board is directed to file their 

objections or counter in the regular format, since there is a 

complaint from the 1st respondent that the Ambient Air Quality test 

was conducted during the Diwali season.  

 

2. Therefore, we direct the Andhra Pradesh Pollution Control Board to 

once again conduct the Ambient Air Quality test and water analysis 

a fresh and file a report after serving a copy of the same to the other 

parties before the next hearing. 

 

3. For hearing, post the matter on 03.02.2023. 

 
 

Sd/-  
 Smt. Justice Pushpa Sathyanarayana, JM 

 
 

Sd/- 
Dr. Satyagopal Korlapati, EM 

O.A. No.227/2021 (SZ) 
I.A. No.85/2022 (SZ) 
19th December, 2022. Mn. 
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Annexure-III
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